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राज्य सभा सजिवालय 

अजधसिूना 

नई दिल्ली, 6 मई, 2026 

 फा. स.ं LAFEAS-TO20/1/2026-Table Office-RSS.—महाराष्ट्र राज्य का प्रजतजनजधत्व करन े

वाली राज्य सभा के जनवााजित सिस्ट्या श्रीमती  सनुेत्रा अिीत पवार न ेराज्य सभा में अपनी सिस्ट्यता  स ेत्यागपत्र 

िे दिया ह ैऔर राज्य सभा के सभापजत न े 6 मई, 2026 से उनका त्यागपत्र स्ट्वीकार कर जलया ह।ै 

 

पी. सी. मोिी, महासजिव 
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RAJYA SABHA SECRETARIAT 

NOTIFICATION 

New Delhi, the 6th May, 2026 

 F. No. LAFEAS-TO20/1/2026-Table Office-RSS.— Shrimati Sunetra Ajit Pawar, an elected 

Member of the Council of States (Rajya Sabha), representing the State of Maharashtra, resigned her seat in 

the Rajya Sabha and her resignation has been accepted by the Chairman, Rajya Sabha w.e.f.  6th May, 2026. 

 

P. C. MODY, Secy.-General 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2026-05-06T23:47:28+0530
	SARVESH KUMAR SRIVASTAVA




